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High Court Criminal orm No. (M) 106 

ORDER-SHEET FOR MAGISTRATE'S RECORDS 
DISTRICT: LAKHIMPUR 

IN THE COURT OF ADDL. CHIEF JUDICIAL MAGISTRATE, LAKHIMPUR, NORTH 
LAKHIMPUR 

Present: Smt. Priyanka Hazarika Nair, AJS 

ORDER 
30.05.2022 

The accused, Sri Jyotirmoy Das, has appeared and has 

Vvide Petition No. 2937 prayed to allow him to go on bail. 

Heard the Learned Counsel for accused. Perused the case 

record. 

Since the accused has appeared voluntarily, there appears 
no likelihood of the accused absconding. Moreover, since 

the investigation is already complete, the accused is 

allowed to go on bail by furnishing bail bond of Rs. 

10,000/- with a suitable surety of like amount in default 

judicial custody. 

Copy is furnished to the accused person u/s 207 Cr.P.C. 

Heard the Learned APP as well as the Ld. Counsel for the 

accused person. 

Perused the case record. Upon perusal there appears 

sufficient prima facie materials to presume that the 

accused has violated Section 18(1) Legal Metrology Act 

and thereby committed offence u/s 36 Legal Metrology 
Act. Particulars of the offence has been explained to the 

accused person to which he pleaded guilty. 

Considering the plea of guilt of the accused, he is hereby 0/as722 
Addl. Chief Jdicial Magistrate 

convicted u/s 36 of the Legal Metrology Act. 

Lakhimpur, North Lakhimpur 



30-05-22(Contd.) 

Heard the accused on point of sentence and he prays for 

leniency 

Considering the above, the convict is hereby sentenced to 

pay a fine of Rs. 10,000/- (Rupees Ten Thousand) in 

default simple imprisonment for thirty days. 

The case is accordingly disposed of. 30/2 
Addl. Chief Judicial Magistrate 

akhimpur, North Lakhirnpur 

Naw 

Later on, 

The fine amount of Rs. 10,000/- (Rupees Ten 

Thousand) has been deposited by the convict in Court 

today. Bench is directed to deposit the said amount with 

the Fine Asstt. forthwith. 

The Fine Asstt. shall deposit the fine amount 

under the proper head of accounts. 

o. JNOw 
n/Gs722 

Addl. CAíetticial Magistrate 

Lalt. o. 
Lakhimpur, North Lakhimpur 

bal bend in submitHed by bailo 
Si Nokul DuHa os tht naic acuwcd 
Si dyotohm Doro cpicn in neM 

Vtaeol amo 4he name iA, Occtpl 
' 

Addl. CHtefJidicaal Magikst 
Lakhimpur, North Lakh1mp1r 


